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have to give them a little more salary. But it is 
not correct to say that it is more than the 
Central Government salary scales. 

 
SHRI D. R. CHAVAN: That question does 

not arise out of this question. Thi3 is 
concerned with the overhead charges of the 
Corporation for handling the food-grains. 

SHRI DEOKINANDAN NARAYAN: May 
I know what particular expenditure of the 
Corporation is going to be charged on the cost 
price of the cereals 7 

SHRI C. SUBRAMANIAN! : There are 
two aspects. There are certain incidentals 
which are inevitable, whether it is handlsd by 
the Food Corporation or by any agency, for 
example, railway freight and various other 
things. As far as the administrative charge is 
concerned, when it was being done by the 
governmental agency, we allowed 78 paise 
per quintal, whereas for the Corporation we 
are allowing only 42 paise per quintal. 

SHRI N. SRI RAMA REDDY: At this rate 
is it going to be a "no profit, no loss" 
organisation ? 

SHRI C. SUBRAMANIAM: This is a '< 
commercial organisation. It may incur loss or it 
may have some profit. 

DROUGHT CONDITION IN PUNJAB 
! 

*648. SHRI I. K. GUJRAL: Will the 
Minister of FOOD AND AGRICULTURE be 
pleased to s'lte : 

(a) whether the Government of Punjab has 
conveyer to the Government of India about 
the existence of serious drought condition in 
that State and 

(b) if so, whether any steps have been 
taken to meet the situation ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND AGRICUL-
TURE (SHRI SHAH NAWAZ KHAN) : (a) 
Punjab Government have reported drought 
conditions in some parts of Hissar and 
Mahendragarh Districts. 

(b) Necessary relief measures are being 
taken. 

SHRI I. K. GUJRAL:    May I ask the 
hon. Minister if any estimate has been made 
as to how much will be the short-fall in 
production of cereals compared to last year 
due to drought conditions? 

SHRI SHAH NAWAZ KHAN : I presume 
the State Government must have made 
estimates themselves. They have not 
communicated that to us. They do it normally 
district-wise. 

SHRI I. K. GUJRAL: Overall. 

SHRI SHAH NAWAZ KHAN: I will have 
to find it out from the State Government. If 
the hon. Member will give me notice, I will 
find it. 

MR. CHAIRMAN: The faith of the House 
in estimates seems to be touching. 

SHRI I. K. GUJRAL:    May I ask the 
hon. Minister if he it in a position to tell us if 
any steps have been taken to meet the drought 
conditions? I know he cannot make it rain, but 
he can do something sise. For instance, have any 
water pumps |  been energised and, if so, how 
many ? 

SHRI C. SUBRAMANIAM: Pumps have 
been energised, but I cannot give the ; axact 
number. In addition to that we are supplying a 
large number of diesel pump sets, mobile sets, 
so that whatever water resources are available 
could be properly utilised. Yesterday I was in 
Chandigarh. They are taking all measures to see 
that the drought conditions are to a certain 
extent relieved. 

SHRI  I.   K.   GUJRAL:   Has  the  hon. 
Minister been informed at Chandigarh yesterday 

that the waterlogged areas of Punjab I will 
improve due to the drought conditions ? 
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SHRI C. SUBRAMANIAN!: There are 
certain benefits arising out of drought also, 
that is, the waterlogging conditions might 
improve; but the water availability has 
decreased. That is likely to affect the pro-
duction. 

 
SHRI C. SUBRAMANIAN!: This im-

pression of the hon. Member that they are 
lying idle is wrong. As a matter of fact there is 
pressure for more pumps, and we are 
encouraging producers to produce more 
pumps so that they may be made available to 
the various State Governments, and 
particularly Punjab I should have thought has 
been making use of these facilities. 

SERVICES FOR FARMERS' FORUM 

*649. SHRI D. THENGARI: Will the 
Minister of FOOD AND AGRICULTURE 
be pleased to state: 

(a) whether Government have been utilis-
ing the services of the Farmers' Forum for 
stepping up agricultural production; and 

(b) if so, the nature and extent of the 
cooperation of the Forum during 1964-65 7 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND AGRICUL-
TURE (SHRI SHAH NAWAZ KHAN) : (a) 
and (b) There has not been any particular 
collaboration of Farmers' Forum with 
Government for stepping up agricultural 
production during 1964-65. However, Bharat 
Krishak Samaj being one of the organisations 
representing the farmers gets itself associated 
with some such activities. 

SHRI D. THENGARI: Is there proper co-
ordination between the Bharat Krishak Samaj 
and the Food Department of the Government 
7 

SHRI C. SUBRAMANIAM: I am sure the 
hon. Member is aware that the relations 
between the Samaj and the Agriculture 
Department were cool because of certain 
deficiencies in the organisation. We are trying 
to rectify them and to utilise this organisation 
to the best advantage possible as a voluntary 
agency to help in food production. 

SHRI SUNDAR MANI PATEL: What are 
the deficiencies suffered by the Bharat 
Krishak Samaj 7 

SHRI C. SUBRAMANIAM: In the past 
there were some deficiencies with regard to 
the maintenance of accounts and accounting 
for certain receipts too. All these things are 
being rectified. 

SHRI DAHYABHAI V. PATEL: Usual 
Congress deficiencies. 

 
SHRI C. SUBRAMANIAM: We have referred 
it to arbitration. I hope a decision will be taken 
soon. 

Am STRIP IN THEKKADY (KERALA) 

•650. SHRI M. P. BHARGAVA : Will the 
Minister of CIVIL AVIATION be pleased to 
state: 

(a) whether there is any proposal under 
Government's consideration to construct an air 
strip in Thekkady to cater to the needs of 
foreign visitors to the famous Periyar lakes in 
Kerala; 

(b) whether possibilities of helicopter 
services from important neighbouring towns 


